‘QEFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE.
‘SOUTH DISTRICT, SARET COURT COMPLEX. NEW DELHI

ORDER

the approval of Ld. Principal District & Sessions Judge, South District, posting & transfer of
following officials are hereby made with immediate effect:

S.No | Name of the Officials From T

. /4 |14 i the Judges’ Library, South, Saket | JA T o Branch,
(EC: 36434725) Courts, New Delhi. South, Saket Courts, New Delhi

2. | Sarsh I ity Cell, South, Saket. | A in the Judges' Library, South, Saket
Sharma, J1d (Courts, New Delhi. Courts, New Del,
(BC: 73289162 -

3. |Ms. Neclam Tirkey.J4|JA in the Staionery Branch, South, | JAin the Care Taking Branch, South,
(EC: 36328322) Saket Courts, New Delhi Saket Courts, New Deli.

4. Sh Mahender Ram, J4__|1A in he Care Taking Branch, South, | JA i the Stationzy Branch, South,
(5C: 15000) Skt Court, New Delhi. Saket Courts, New Delhi

7 (Narottam Kaushal)
Py Rl % Principal District & Sessions Judge (South)
Saket Courts, New Delhi
No. Admn IUDI(SYPATISDZY_S S0 - SSHF Dated, New Deltithe _ 2210 212022
Copylorwarded fornformtion and ecssary act
The L i i & Ssins m,e (109, Ts e, Dah
cipal i District

“The Offcer-In-Charge(s) concerned.

e Offer - Charge Computer B, St Disic
‘The Drawing and Disbursing Officr,
‘The AOJ (Administration), HQs, Tis Hazari, oty
Wbk Coniic,HQr Tz, Delhi

The PRO, South
Dealing Offical / LAVER.S St Ts Hazr Courts Dl

xwwp

11 Offcis o
12. Guard File.

(Narottam Kaushal)
Principl Disit & Sesions e (Sout)
Saket Courts, New Delhi
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